MENTIONING REPORT COURT NO 18

Date : 12/10/2020

S.NO CASE TYPE CASE NO. Remarks

1 WPC 1968/20 14-10-2020

2 WPC 216/19 14-10-2020

3 WPC 2936/20 19-10-2020

4 WPC 3009/20 05-11-2020

5 WPC 2842/20 10-11-2020

6 WPC 2162/19 11-11-2020

7 WPC 2985/20 26-11-2020

8 WPC 4854/19 09-12-2020

9 WPC 3920/19 09-12-2020
10 WPC 1658/20 09-12-2020
11 WPC 2662/20 09-12-2020
12 WPC 2091/20 10-12-2020
13 WPC 1598/20 10-12-2020
14 WPC 2149/20 10-12-2020
15 WPC 3014/20 10-12-2020
16 WPC 4738/17 USUAL COURSE
17 WPC 6177/17 USUAL COURSE
18 WPC 3518/18 USUAL COURSE
19 WPC 5662/19 USUAL COURSE
20 WPC 1570/17 USUAL COURSE
21 WPC 3685/18 USUAL COURSE

THIS CASE IS ALREADY ALLOWED FOR

22 WPC 1963/20 19-10-2020
23 WPS 336/20 AS PER LAST JUDICAL ORDER
24 BA 4556/20 16-10-2020
25 BA 7208/20 16-10-2020
26 BA 7588/20 16-10-2020




MENTIONING REPORT COURT NO 09

Date:12/10/2020

S.NO CASE TYPE CASE NO. Remarks
1 Cont. Civil 1063/19 06-11-2020
2 WPS 3129/19 04-11-2020
3 WPS 4686/19 25-11-2020
4 WPS 6636/18 02-12-2020
5 WPS 1246/19 10-12-2020
6 WPS 6021/19 17-12-2020
7 WPS 6639/18 04-01-2021
8 WPS 6608/18 04-01-2021
9 WPS 1007/19 05-01-2021
10 WPS 357/20 07-01-2021
11 WPS 3052/17 07-01-2021
12 WPS 5780/19 07-01-2021
13 WPS 4234/18 07-01-2021
14 WPS 1024/19 11-01-2021
15 WPS 2415/20 NEXT WEEK IF READY
16 WPS 2828/20 NEXT WEEK IF READY
17 WPC 2265/20 NEXT WEEK IF READY
18 WPS 2680/20 NEXT WEEK IF READY
19 WPS 1767/20 NEXT WEEK IF READY
20 WPS 998/20 NEXT WEEK IF READY
21 WPS 1874/20 NEXT WEEK IF READY
22 WPS 1490/20 NEXT WEEK IF READY
23 WPS 5700/18 REJECTED
24 WPS 2775/18 REJECTED
25 WPS 2544/19 REJECTED
26 WPS 1893/19 REJECTED
27 WPS 5069/19 REJECTED
28 WPS 2718/16 REJECTED




REJECTED MENTIONING REPORT

Date:12/10/2020

S.NO

CASE TYPE

CASE NO.

Remarks

WPS

3275/19

HARDCOPY REJECTED




